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BEFORE THE HON’BLE NATIONAL GREEN TRIBU
PRINCIPAL BENCH, NEW DELHI

0.A. NO. 620 /2022
IN THE MATTER OF:
KAUSHAL KISHORE VISHWAKARMA ...APPLICANT
VERSUS
STATE OF PUNJAB AND OTHERS ...RESPONDENTS
AFFIDAVIT

I, Tarun Kumar Batra, S/o Shri Kundan Lal Batra, aged about 58 years, R/o

NFL Township, Bathinda, Punjab, do hereby solemnly affirm and state as

under:

1. 1 am the Chief General Manager of National Fertilizers Limited, Bhatinda -
i.e., the Respondent No.4 in the present proceedings. 1 am fully conversant
with the facts of the case and thus competent and authorised to swear this

Affidavit.

2 This Hon’ble Tribunal vide Order, dated 15.10.2024, in the captioned
Application, directed Respondent No.4 to file an Action Plan for disposal of
carbon slurry by exploring methodologies for expeditious disposal of the

same. The present Affidavit is being filed in compliance of the same.

3. It may be noted that a Reply, dated 27.02.2023; an Affidavit, dated
31.07.2023: an Additional Affidavit, dated 03.10.2023; another Additional
Affidavit, dated 22.11.2023; Action Plan, dated 05.02.2024; and Compliance
Report, dated 05.10.2024, have also been filed on behalf of the Respondent

/
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No.4 in the present proceedinggoége this Hon’ble Tribunal. The contents 2

thereof are not being repeated herein for the sake of brevity and the same
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may kindly be read as part and parcel of the present Affidavit ;\{-\/‘ -m\‘f‘@ \
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. As on 16.01.2025, there is an estimated quantity of 33853.140 M\%Gfgagfa ’
slurry lying in the ponds of the Respondent No.4. Since the re-lifting of the
carbon slurry commenced on 23.11.2023, in furtherance of Amendment
No.2, dated 08.11.2023, to the Sale Order No0.393, an estimated quantity of
4403.970 MT of carbon slurry has been lifted by the Respondent No.5. In
continuation to Sale Order Amendment No. 2, Amendment No. 3 to Sale

Order No. 393 was issued on 30.09.2024 and accordingly the lifting period
was extended till 24.02.2025.

COMPLIANCES / EFFORTS PUT IN BY RESPONDENT NO.4

. RESPONDENT NO.5 (M/S SHUBHAM SALES & CO.)

. It is pertinent to point out that the Respondent No.5 has failed to lift the
complete material i.e. - ‘carbon slurry’ within the stipulated time period,
even after various extensions granted by the Respondent No.4. The
Respondent No.5 has not lifted any material after 31.10.2024.

It is relevant to state that the Respondent No. 5 requested the Respondent
No. .4 vide letter dated 09.10.2024 to allow them to shift the left over
material of Pond No. 1 to Pond No. 6A for segregation using screening
machine to facilitate fast disposal of Carbon Slurry. The Respondent No. 4
allowed the same vide letter dated 18.10.2024." However, the Respondent

No. 5 has not taken any action regarding the same.
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Copy of letter, dated 09.10.2024, sent by the Respondeni No. 5 to
Respondent No.4, is attached herewith and marked as DOCUMENT - 1.
Copy of letter, dated 18.10.2024, sent by the Respondent No. 4 to
Respondent No.5, is attached herewith and marked as DOCUMENT - 2.
6. In order to dispose of the carbon slurry lying in the ponds, the Respondent
No.4, in a timely and prompt manner wrote letter, dated 07.11.2024, to
= Respondent No.5, highlighting the delay on its part to lift the material i.e.-
Q’YARY&?.} L _
%Q\on slurry’ inspite of full support being extended by Respondent No.4 to

7. The Respondent No.4, sent a reminder letter, dated 19.11.2024, to
Respondent No.5, raising the issue of delay again and simultaneously
requested: (i) to expedite the lifting of carbon slurry from the ponds to
ensure the completion of lifting by 24.02.2025; and (ii) to submit an action
plan for expeditious lifting of carbon slurry at the earliest.

Copy of letter, dated 19.11.2024 is attached herewith and marked as
DOCUMENT —4.

8. Despite the repeated reminders by the Respondent No.4, Respondent No.5
has failed to lift the material from the ponds after 31.10.2024. Thereafter,
Respoﬁdem No.4 wrote emails, dated : (i) 30.11.2024; and (i1) 11.12.2024;
to Respondent No.5, underlining the issue that in order to complete the
lifting by 24.02.2025, Respondent No.5 will have to expedite the lifting.
Copy of emails dated 30.11.2024 and 11.12.2024; sent by the Respondent
No.4 to Respondent No.5, are attached herewith and marked as

DOCUMENT - 5 (Colly).
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9. It is pertinent to mention that Respondent No.4 is extending all the support
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to Respondent No.5 in order to expedite the process of lifting the carbon
slurry from their unit. However, receiving no response from the Respondent
No.5 to the above letters and emails, Respondent No.4 was constrained to
write another letter, dated 24.12.2024, reiterating that in order to complete
the lifting by 24.02.2025, Respondent No.5 will have to expedite the lifting.
Respondent No.4 also requested the Respondent No.5 to: (i) expedite the
@mg of carbon slurry from the ponds to ensure the completion of lifting by

6? 2025; and (ii) submit an action plan for expeditious lifting of carbon

: l o sﬁmy zjthe earliest.

letter, dated 24.12.2024 is attached herewith and marked as

II. RESPONDENT NO.2 (PPCB)

10. The Respondent No.4 simultaneously also wrote a letter, dated 11.11.2024,

1.

requesting Respondent No.2 — PPCB, to provide requisite assistance in
providing the list of licensed contractors registered with them, who in turn
could help to expedite the process of lifting the carbon slurry from the
Respondent No.4’s unit. Further, Respondent No.4 also requested them to
give a suitable date and time for a meeting with the officials of Respondent
No.4, in order to discuss and explore a possibility of giving additional work
orders to authorized persons under the HWM Rules, 2016.

Respdndent No. 2 intimated vide their letter dated 10.01.2025 that there is no
re-processor of Hazardous Waste of Category 18.2 i.e. Carbon Slurry of
Schedule — 1 of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 in the State of Punjab.

Copy of letter, dated 11.11.2024, sent by the Respondent No. 4 to
Respondent No. 2, is attached herewith and marked as DOCUMENT - 7.
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Copy of letter, dated 10.01.2025, sent by the Responde'nt No. 2 to
Respondent No. 4, is attached herewith and marked as DOCUMENT — 8.

III.LRESPONDENT NO.11 (MSTCL)
12. In the meanwhile, the Respondent No.4 vide emails dated: (i) 07.11.2024;
(ii) 17.12.2024; and (iii) 18.12.2024; requested Respondent No.11 to provide

details related to all the previous registered buyers who participated /
registered for the auctions of the carbon slurry and also provide the contact
information if available with them. Vide reply, dated 24.12.2024, to the

above emails, the Respondent No.11, listed out details of the registered

buyers who participated in the auctions from 2019 —2021.

V. M/S SHIVAM CHEMICALS (OTHER PARTIES)

13. In an endeavour to dispose of the carbon slurry at the earliest, the
Respondent No.4 vide emails dated: (i) 07.11.2024; and (ii) 17.12.2024; also
approached M/s Shivam Chemicals, requesting them to provide the
following documents: (i) latest copy of sale order of carbon slurry executed
by them; and (ii) date of expiry of the hazardous waste authorization for
carbon slurry of their firm. Vide reply, dated 02.01.2025, to the above
emails. M/s Shivam Chemicals clarified that they are working in the field of
carbon slurry disposal, however, their current authorization certificate is
under renewal.

Copy of emails, dated 07.11.2024 and 17.12.2024 are collectively attached
herewith and marked as DOCUMENT — 11 (Colly).
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Copy of email, dated 02.01.2025 is attached herewith and marked as
DOCUMENT - 12.

However, not receiving the appropriate response from M/s Shivam
Chemicals, the Respondent No.4, vide email dated 03.01.2025 requested M/s
Shivam Chemicals again to provide the following documents: (i) latest copy
of sale order of carbon slurry executed by them; and (ii) date of expiry of the
hazardous waste authorization for carbon slurry of their firm. The
Respondent No.4, vide email dated 14.01.2025 again requested M/s Shivam
Chemicals to submit their Valid Hazardous Waste Authorization Certificate.

No response has been received till date.

oﬂp‘RY q)@y emails, dated 03.01.2025 and 14.01.2025 are collectively attached

drewvith and marked as DOCUMENT — 13 (Colly).

with. As stated above in the correspondences, carbon slurry can only be
lifted by contractors authorised by the State or Central Pollution Control
Board. Furthermore, carbon slurry cannot be sold directly to its end users in

the open market and must be lifted with utmost care and precaution.

Thus, as can be seen, the Respondent No.4 has left no stone unturned to
ensure safe storage and management of carbon slurry and its efficient
disposal. Carbon slurry, last generated by the Respondent No.4 in 2012, is
kept in isolated ponds specifically designated for the storage of hazardous

waste.

Furthermore, in compliance with the Order dated, 15.10.2024 of this

Hon’ble Tribunal, the Respondent No.4 as mentioned above has taken

s
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considerate measures under its belt to ensure a speedy disposal of carbon
slurry. It is further reiterated that the Respondent No.4 shall take all steps
necessary to support Respondent No.5 or any other licensed contractor in its

endeavour and expedite the disposal of carbon slurry lying in its ponds.

18.

[ state that contents of this Affidavit, except the legal averments, are true and
correct to the best of my knowledge and belief. The legal averments

contained herein are true and correct on the basis of the legal advice received

by me and believed by me to be true and correct.

S T

- * DEPONENT
TARUN KUMAR BATRA

Chief General Manager/Occupler
National Fertilizer Limited
VERIFICATION:

BATHINDA-151003
I, Tarun Kumar Batra, the above named Deponent, do hereby verify that the

contents of this Affidavit are true and correct and no material facts have been
concealed therefrom.

o

e
Verified at Bhatinda on this 16 day of Jan. 2025. o i
3 % TARUN KUMAR BATRA
_ %’i 2 Chief CerDEPONENTccupier
& Nationali Fertilizer Limited
5 _ 3 BATHINDA-151003
1283 | A
R § agested as ;aemegeu 95
g S % Entered i1_my korarial Register at \ \ ‘yb
B e a Sr. No. ~:re...Register No. Q.7 BHARAT BHUSHAN
3 Date.. L2017 %% Advocate & Notary
-4 E \ -A.npomted&_;i_vug'or\:i-o -
3 NOTARY Ll
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7~ SHUBHAM SALES COMPANY . $91-003454547
3SC  RvA BHAWAN, OLD ANAJ MANDI, 856 Email - shubhamsal +91-92167-$3504’@
v/ ROHTAK-124001 Docum ent-1 -mail : shu salescom@gmail.c

To,
The Chief Manager, (Matféials],

National Fertilisers Limited,

Bathinda.

Subject: Request for permission to transfer heavily contaminated leftover Soil, Ash &
vegetation mixed material from Pond No.1 to 6A.

Dear sir,

It humbly submitted that Pond No. 1 is cleared of all material. Only a thin layer of material
alongside the embankments of Carbon Pond No.1, is to required be recovered. The
leftover material is highly contaminated with soil, wild growth, vegetation, and fly ash. It
cannot be cleared in normal condition and require segregation for further processing.

So, you are kindly requested to allow us to shift this material from Pond No. 1 to 6A by
using trolleys and JCB. It would be segregated using screening machine and packed for
further disposal. The pond No. 1 may please be considered handed over back to you.

Thanking you,

Sincerely yours,
Nupindér Singh Silvia.

Partner

o
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National Fertilizers Limited
(A Government of India Undertaking)
Sibian Road, Bathinda — 151003
Phone: 0164-2760630 (Direct), 2270261, 2760262 (PBX); Fax: 0164-2760270
GST No. 03AAACNOI189N2ZD Email: gslaval@nfl.co.in
Ref. No.NFB: ST/D/24-25/Carbon Slurry Email Date: 18/10/2024

M/s Shubham Sales Co.,
Bhiwani Road, 5.30 KM Stone,
Rohtak - 124001

Subject: Sale Order No. 393 dated 21/06/2022 and subsequent correspondences in this
regard.
Reference: Your Emails dated 16/10/2024 regarding permission to transfer the balance mix
material from Pond No. 1 to Pond No. 6A.

Sir,

This has reference to the subject Sale Order. We have examined your emails dated
16/10/2024. In this regard it is mentioned that:

You are allowed to transfer the balance mix material from Pond No. 1 to Pond No. 6A at your
own cost by using tractor trolley and JCB subject to following conditions:

1. You may shift the material with due care that no spillages of carbon material will be
occurred outside the pond area.

2. You shall also ensure that after shifting of balance mix material from Pond No. 1 to
Pond No. 6A and segregation at Pond No. 6A, you will lift 100% material (i.c. under
size as well as over size material) resulting out from the segregation process in line
with our letter dated 21/06/2024.

In case of violation of above conditions, NFL shall have sole and unfettered discretion to
discontinue the shifting of balance mix material from Pond No. 1 to Pond No. 6A without any

intimation to you depending upon the situation.

Thanking you,
For & on behalf of

National Fertilizers Limited

Gurpreet Singh Lay
Chief Manager (Materials) £

\ &
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W wRATERt R NATIONAL FERTILIZERS LIMITED
(HTA TI@BR & 3UTHa) \.’ (A Govt. of India Undertaking)

_ o _— . N Bathinda Unit: Sibian Road, Bathinda - 151003
afdsr gard et 9z afdar-1$1003 dama (Punjab)
QYA 2 0164 - 2270261, 2760262 Phone: 0164-2270261, 2760262
A £ 0164:2270863 A o 016102270063

. ; A Navratna Compan aile . al/ -
E-mail pagrawal @ nfl co.in pany c.mail: pagrawal@nll.co.in

Ref. No.NFB: ST/D/24-25/Carbon Slurry Email Date: 07/11/2024

M/s Shubham Sales Co.,
Bhiwani Road, 5.30 KM Stone,
Rohtak - 124001

Subject:  Sale Order No. 393 Dated 21/06/2022 for lifting of 39600 MT Carbon
Slurry & subsequent correspondence in this matter.

Sir,
This has reference to the subject Sale Order. In this regard it is mentioned that the
subject Sale Order was placed on you for lifting of 39600 MT Carbon Slurry with
lifting period valid till 16/04/2023. Since you had not completed the lifting within
the stipulated time period therefore, on your request, NFL. had multiple time
extended the lifting period. As of now, the lifting period is valid till 24/02/2025 for
lifting of complete order quantity. However, till date (i.e. upto 07/11/2024) you have
lifted only 5746.860 MT Carbon slurry, which is very meager as compared to the
total Sale Order quantity.
We are making all possible efforts to support you to lift the entire material on or
before 24/02/2025 by facilitating you as under:
1. By allowing to lift the material on Sundays/ Holidays and also giving extra
lifting hours for lifting of material.
2. By allowing segregation of material at carbon ponds by mechanical means
(i.e. by using Trommel machine and a covered rotary screen etc.).
3. By giving multiple time extension in lifting period without levying of
ground rent.

4. By allowing to transfer the balance mix material from Pond No. 1 to Pond

%’L“\

)

No. 6A for ease of segregation.

ity e ¢ e atsATR AN - |11, 7, SO T, A W, 476 PR —1 10001 GEHTE.011 24360066 4R 011 UNELSE)

i 24361888
Regd. Office : Scope Complex Core - 111, 7, Institutional Area , Lodhi Road, New Delhi - 110003, Tel : 01 1-24360066, Fax 011
, : o i
CIN  L74899DLI974GO1007417  Website : hup://www.natio r.__,.—..\i tionalfertilizers
i
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e NATIONAL FERTILIZERS LIMITED
AU BieaRt s ‘ (A Govt. of India Undcnakmg’)l -
(TR B &1 3UhA) §; Bathinda Unit: §ibian Road, Bathinda = 1.
e | o1 U U S;”Jiib’ 0164-2270261, 2760262
GIHTY 1 0164 — 2270261, 2760262 llﬂ! Fax : 0164-2270463
R : 0164-2270463 ANavratna Company  ¢.mail: pagrawal@nfl.co.in

E-mail pagrawal@nfl.co.in

nded by NFL to lift the material , you are lifting the

Inspite of full support being exte
Sale Order quantity.

material at very meager pace as compared to the total

It is also pertinent to mention here that after 30/10/2024 you have not lifted any

material.

Hence, you are once again requested to expedite the lifting of Carbon Slurry from
Ponds to ensure the completion of lifting by 24/02/2025 and to submit your action

plan for expeditious lifting of Carbon Slurry at the earliest.

Thanking you,
For & on behalf of

National Fertilizers Limited

AAﬁw\

Pawan Agrawal

Sr. Manager (Matls — Stores &Tptn.)

e arftay : w7 ermen - 11,7 .
15N ofta, W s, a$ Ret - 10003.3HIT:011-24360066, 4R 0.
Regd. Office : Scope Complex Core - [11, 7, Institutional Area , Lodhi Ran New Delhi - 110003, Tel: 011.24 360066, F. l e
4 ; -2 6, Fax: 011-2
CIN : L74899DLI974GO1007417  Website : hup./fwww.mtionalfentilizers com K3 @nationalfertilizers B
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¥zt gars: ffast 7z, af2=T-151003 : cpbiatyatiaatie 4
afyzrs $ ffast 7z, afPEr-151 & U 0 151003 (Punjab)
REIE] N FL | Phone: 0164-2270261, 2760262
FTWTT : 0164 ~ 2270261, 2760262 ANavratna Company  Fax @ 0164-2270463
77 : 0164-2270463 e-mail:
E-mail
Ref. No.NFB: ST/D/24-25/Carbon Slurry :mail Date: 19/11/2024

M/s Shubham Sales Co.,
Bhiwani Road, 5.30 KM Stone,
Rohtak - 124001

Subject:  Sale Order No. 393 Dated 21/06/2022 for lifting of 39600 MT Carbon
Slurry & subsequent correspondence in this matter.

Sir,

This has reference to the subject Sale Order & our earlier reminder dated 07/11/2024 for

expediting the lifting of Carbon Slurry. In this regard it is mentioned that till date (i.c.

upto 19/11/2024) you have lifted only 5746.860 MT Carbon slurry, which is very

meager as compared to the total Sale Order quantity.

We are making all possible efforts to support you to lift the entire material on or before
24/02/2025 by facilitating you as under:
I. By allowing to lift the material on Sundays/ Holidays and also giving extra

lifting hours for lifting of material.

o

By allowing segregation of material at carbon ponds by mechanical means (i.e.
by using Trommel machine and a covered rotary screen etc.).
3. By giving multiple time extension in lifting period without levying of ground
rent.
4. By allowing to transfer the balance mix material from Pond No. | to Pond No.
6A for ease of segregation.
Inspite of full support by NFL to lift the material, you are lifting the material at very
meager pace as compared to the total Sale Order quantity. Further, it is also pertinent to
mention here that during last 20 days (i.e. after 30/10/2024) you have not lifted any

material.

Goftga  aTAtam: ST A, - 111. 7. 7=rrspoam ufr, Amfr e,

T frAt - 110003, 7791 : 011-24360066, F7FT: 011-24361553
Regd. Office : Scope Complex Core ~ 1.7 Institutional Area . Lodhi Road. New Delhi - 110003
Tel : 011-243600606, Fax: 011-24361553

CIN : L.74899DL1974GO 10074 17Website: hup:/wwaw.nationalfertilizers.come! @ nationalfertilizers
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A Navratna Company

NATIONAL FERTILIZERS LIMITED
(A Govt. of India Undertaking)

Bathinda Unit: Sibian Road. Bathinda -
151003 (Punjab)

Phone: 0164-2270261, 2760262

Fax : 0164-2270463

¢-mail:

In view of above you are once again requested to expedite the lifting of Carbon Slurry

from Ponds to ensure the completion of lifting by 24/02/2025 and submit your action

plan for expeditious lift‘ng of Carbon Slurry at the carliest.

Thanking you,

For & on behalf of

National Fertilizers Limited

J11)e4
Gurpreet Singh Layal

Chief Managcr' (Matls.)

doftga wmtem: T w111, 7, TR vfr, dnft A,

aF freAT 110003, 77T : 011-24360066, F77:011-24361553
Regd. Office : Scope Complex Core — 11,7, Institutional Area . Lodhi Road, New Delhi - 110003,

Tel = 011-24360066, Fax: 01124361553

CIN : 1.74899D1.1974GO 100741 7Website: hiip
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Punit Jain <punit.jain@nfl.co.in>

F
[~
S

A Navratna Company

Expedite lifting of Carbon Slurry against Sale Order No. 393 dated 21.06.2022.

Punit Jain <punit.jain@nfl.co.in> Sat, Nov 30, 2024 at 10:50 AM
To: "Shubham Sales Co. Rohtak" <shubhamsalescom@gmail.com>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

M/s Shubham Sales Co.,
Bhiwani Road, 5.30 KM Stone,
Rohtak - 124001

Subject:  To expedite the lifting of Carbon Slurry against Sale Order No. 393 dated 21.06.2022

Dear Sir

This has reference to the subject Sale Order & our earlier reminder dated 07/11/2024 & 19/11/2024 for
expediting the lifting of carbon slurry. In this regard, it is mentioned that during the month of November-2024
you have neither lifted any material nor given any reply to our reminders for expediting the lifting of carbon

slurry.

Till date you have lifted only 5746.860 MT Carbon Slurry. Inspite of our full support as earlier mentioned in
our letters dated 07/11/2024 & 19/11/2024, you have not lifted any material in the month of November-2024.

In view of above, you are once again requested to expedite the lifting of Carbon slurry to ensure the completion
of lifting by 24/02/2025 and submit your action plan for expeditious lifting of Carbon slurry at the earliest.

3T U=dTe,

QT Sie / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
3eAch Tl 3R 3eAhl dX% & / For and on behalf of

AATST Bicasord forfdies, afdsr / National Fertilizers Ltd, Bathinda-151003
Hiamger 1. / Mobile No 7597288501 / 9878115459

§ FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com
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Punit Jain <punit.jain@nfl.co.in>

F
[~
S

A Navratna Company

Expedite lifting of Carbon Slurry against Sale Order No. 393 dated 21.06.2022.

Gurpreet Singh Layal <gslayal@nfl.co.in> Wed, Dec 11, 2024 at 3:42 PM
To: "Shubham Sales Co. Rohtak" <shubhamsalescom@gmail.com>
Cc: Pawan Agrawal <pagrawal@nfl.co.in>, Punit Jain <punit.jain@nfl.co.in>

Reminder:

Dear Sir

With reference to our trailing mail, till date we have not received any response from your side.

Further, it is mentioned that after 30/10/2024 you have not lifted any material against the subject Sale Order.

Therefore, you are once again requested to expedite the lifting of Carbon slurry to ensure the completion of
lifting by 24/02/2025 and submit your action plan for expeditious lifting of Carbon slurry at the earliest.

Regards

Gurpreet Singh Layal
Chief Manager (Materials)

From: Punit Jain <punit.jain@nfl.co.in>

Sent: Saturday, November 30, 2024 10:50 AM

To: Shubham Sales Co. Rohtak <shubhamsalescom@gmail.com>

Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>; Pawan Agrawal <pagrawal@nfl.co.in>
Subject: Re: Expedite lifting of Carbon Slurry against Sale Order No. 393 dated 21.06.2022.

[Quoted text hidden]
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NATIONAL FERTILIZERS LIMITED
TSR \.’ (A Govt. of India Undertaking)

N X fafratE afssr-151003 Goa , Bathinda Unit: Sibian Road. Bathinda - 151003 (Punjab)
F l_ B ci60= 2270261, 1760262 3] :{ll(‘:1c; 0164-2270261. 2760262
. : I i ! ax @ 0164-2270463

% : 0164-2270463

. i A Navratna Company c.mail: gslay: o ¢
E-mailgslaval anfl co.in mail: gslayal anfl.co.in

Ref. No.NFB: ST/D/24-25/Carbon Slurry Email Date: 24/12/2024

M/s Shubham Sales Co.,
Bhiwani Road, 5.30 KM Stone,
Rohtak - 124001

Subject:  Sale Order No. 393 Dated 21/06/2022 for lifting of 39600 MT Carbon Slurry &
subsequent correspondence in this matter.

Sir,

This has reference to the subject Sale Order. In this regard it is mentioned that the subject Sale
Order was placed on yourself for lifting of 39600 MT Carbon Slurry with validity of lifting period
till 16/04/2023. Since you had not completed the lifting within the stipulated time period, extension
in lifting period was given to you on number of occasions at your own request. As of now, the
lifting period is valid till 24/02/2025 for lifting of complete carbon slurry.
Please take note that till 23/12/2024, only 5746.860 MT of Carbon Slurry has been lifted. Further,
in last six months period (w.e.f. 24/06/2024 to 23/12/2024) only 1699.740 MT Carbon slurry has
been lifted from your side. Further you have failed to lift the Carbon Slurry since 30/10/2024.
It may be recalled that NFL has made all possible endeavors to facilitate lifting of complete carbon
slurry by allowing you:
1. To lift the material on Sundays/ Holidays and also giving extra lifting hours for lifting of
material.
2. Segregation of material at carbon ponds by mechanical means (i.e. by using Trommel
machine and a covered rotary screen etc.).
3. To give multiple time extension in lifting period without levying of ground rent.
4. To transfer the balance mix material from Pond No. 1 to Pond No. 6A for ease of
segregation.
In view of above no action plan has been submitted from your side to expedite lifting of carbon

slurry by 24/02/2025.

REGD. OFFICE : SCOPE COMPLEX, CORE-III, 7 lT:!STITUTlONAL AREA, LODHI ROAD, NEW DELHI -

110 003, Tel: 011-24360066, =" .-“’:1””“, CIN:  174899DL1974GO1007417,  Website:

www.nationalfertilizers.com !
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SO
mmm NATIONAL FERTILIZERS LIMITED
(T RIEISTIUEH) \.’ (A Govt. of India Undertaking)
TfSsTEaTs s af¥e 151003 Gora N7 Bathinda Unit: Sibian Road, Bathinda - 151003 (Punjab)
Phone: 0164-2270261. 2760262
qua 0164 - 2270261, 2760262 I.Im Fax © 0164-2270163
& £ 0164-2270463 A Navratna Company  e.mail:  gslayal'wnfl.co.in

E-mailgslayal enfl co.in
Your attention is drawn on NIT Clause No. 27.3. which states that:

“Buyer shall be singularly responsible to secure strict compliance with all Central and State
laws as well as rules, regulations, by-laws and order of the local authoritics as may be in force
from time to time. And buyer shall indemnify seller from any penalty, loses, legal suit arising

out of non-compliance of the above by the buyer cither willfully or by ignorance.”

In view of the forgoing, you are once again requested to expedite the lifting of Carbon Slurry and
submit your action plan within one week’s in compliance with the directions of Hon’ble NGT's
order as we have to submit the compliance report before Hon’ble NGT.

This is without prejudice to our rights and contentions in the subject matter.

°
Thanking you,

For & on behalf of

National Fertilizers Limited

REGD. OFFICE : SCOPEE COMPLEX, CORE-III, 7 INSZITUTIONAL AREA, LODHI ROAD, NEW I)Eil.l!l .
110 003, Tel: 011-24360066, FAX: 24361553, CIN:  L74899DLI974GO1007417, Website:

www.nationalfertilizers.com
/]

TRUE COPY



Docggdent-7 18

@7
Aa &or

\‘, NATIONAL FERTILIZERS LIMITED
\/ (A Govt. of India Undertaking)
‘ : ual
afdz sond . RAfREl Azafds -151003 vSm@ UH v Bathinda Unit: Sibian Road, Bathinda - 151003 (Punjab)
I & 0164 - 2270220, 2760200 I]m Ph.: 0164-2270220, 2760200
Ty : 0164-2270463 A Navratna Company Fax: 0164-2270463
Ref: NFB/LAB/PPCB/2024 Dated : 11.11.2024

To

Environmental Engineer,
Punjab Pollution Control Board,
Zonal Office, Street No.12,
Power House Road,

Bathinda.

~—  Subject: Compliance of the Directions given by Hon'ble NGT in the matter OA 620/2022 titled as Kaushal Kishore
v/s State of Punjab & Ors.

Reference: 1. Order dated 28.08.2024 by Hon’ble NGT
2. Order dated 15.10.2024 by Hon’ble NGT
3. Our letter No. NFB/LAB/PPCB/2024, dated 23.09.2024 to EE, PPCB

Dear Sir,

This is in reference to above said Orders on the cited subject. NFL, Bathinda vide its letter dated 23.09.2024 had
earlier requested to provide the list of Licensed Contractors, registered with the PPCB, who in turn could help to
expedite the process of lifting the Carbon Slurry in a time bound manner. However, no reply has been received till

date.

In compli
list of parties registered with Metal
Slurry. In reply vide email dated 17.0

ance with the order dated 15.10.2024 passed by Hon'ble NGT, the Unit requested to provide up-to-date
Scrap Trading Corporation Limited (MSTCL) dealing in disposal of Carbon
9.2024 MSTCL clarified that as per records M/s Shubham Sales Co., Rohtak is
the only party dealing in Carbon Slurry. Further, Unit also approached M/s. Mirzapur Metal Refinery, Mirzapur as
they participated in the initial tenders floated by NFL, Bathinda for disposal of Carbon Slurry. During telephonic
conversation on 19.09.2024, M/s Mirzapur Metal Refinery clarified that they have stopped dealing in disposal of
Carbon Slurry. Further Unit also contacted M/s Shivam Chemicals, Panipat who had earlier participated in the
tender floated by NFL for disposal of Carbon Slurry. M/s Shivam Chemicals stated that they are dealing in disposal
Carbon Slurry, however their current Authorization is under renewal. Thereafter, NFL sought information from
M/s Shivam Chemical to provide the latest copy of Sale Order executed by them for disposal of Carbon Slurry and

certificate of Authorization of Hazardous waste.

Hon'ble NGT vide its Order dated 15.10.2024 has directed to explore the methodologies for expeditious disposal
of carbon slurry. Therefore, in view of above, it is once again requested to extend requisite assistance in providing
the list of Licensed Contractors, registered with the PPCB, who in turn could help to expedite the process of lifting

TR T U-11, daed-24, AYCET - 201301 (3.0.), QTN 0120-2412383, RT : 0120-2412384
Corporate Office : A-11, Sector - 24, Nolda -201301 (UP), Tel: 0120-2412383, Fax : 0120 - 2412384

Golipa ardierd: RAT ST B - [ .7, sfEregeme ofa, ks, 7§ Reed- 110003,339M9:011-24361252, HFH: 011-24361553
Regd. Office : Scope Complex Core—IIl, 7, Institutional Area ,.I‘.odhi Road, New Delhi-110003,Tel ; 011-24361252, Fax:011-24361553

CIN : L74899D11974G01007417 Website P ertilizers.com n @natlonalfertilizers
|
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on wre v @ g

: ; ime for a meeting to
Carbon Slurry from NFL, Bathinda. Further it is also requested to give suitable date an:jh:):‘zeed ersons ungder
- i
officials to discuss and explore the possibility of giving additional work orders to au ;

i | of Carbon
rdous and Other Waste (Management and Transboundary Movement) Rules 2016 for disposal o
Slurry,

Yours Truly,

For National Fertilizers Limited, Bathinda

~E AT

(H L Thandi)
Chief Manger (Lab)

TRUE COPY
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Piw “T'." Zonal Office, Street No. 12, Power oad, Bathinda \W Lifestyl

Email : seezobti@gmail.com Environment

No. [© 9 Registered | Dated| o[ I/ %

M/s National Fertilizers Ltd.,
Sivian Road, Bathinda.

Subiact: rpcsat-on of Environmental Compensation (EC) - order thereof

Ref: Industry's letter dated 24.10.2024

In regard to letter under reference, the Board was requested to provide an
up to date list of the licensed contractors registered with the State Board, who in turn could
assist _the industry in expediting the process of lifting the carbon slurry in a time bound
manner.

In regard to above, it is intimated that there is no re-processor of hazardous
waste of category 18.2 i.e. carbon slurry of schedule-I of Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 in the State of Punjab.

This is for your kind information please.
b 29
e PP

Environmental Engineer (ZB)
For Chairman, PPCB
Endst. No. Dated
A copy of the above is forwarded to the Environmental Engineer, Punjab
Pollution Control Board, Regional Office, Bathinda for information and further necessary

action please. -
')

/
\f od

Tﬂué-ﬂ{}? Environmental Engineer (ZB)
For Chairman, PPCB
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Y
l@ilmi% Punit Jain <punit.jain@nfl.co.in>

A Navratna Company

Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016
Cat. 18.2 Schd. —|) available with M/s MSTC.

Punit Jain <punit.jain@nfl.co.in> Thu, Nov 7, 2024 at 4:19 PM
To: pankajkumar@mstcindia.co.in

Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>, RM CRO <bmcdgmstc@mstcindia.in>,
cdgopn2@mstcindia.in

REMINDER
Dear Sir

Kindly refer to our previous emails and telephonic discussion in the subject matter, You are
once again requested to provide all the previous registered buyers who participated /
registered for the auctions of the Carbon Slurry and also provide the contact information
(i.e. Mobile No., Email ID) if available with MSTC.

3Tl UdTe,

QeATeT et / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
IeAch Tl 3R 3Ahl dX® & / For and on behalf of

AW Bicassry fofdes, afdsr / National Fertilizers Ltd, Bathinda-151003
TS . / Mobile No 7597288501 / 9878115459

§ FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

[Quoted text hidden]
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Punit Jain <punit.jain@nfl.co.in>

3
10~
E!\\

ANavratna Company

Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016 Cat. 18.2 Schd. - I) available with M/s
MSTC.

Punit Jain <punit.jain@nfl.co.in> Tue, Dec 17, 2024 at 12:11 PM
To: pankajkumar@mstcindia.co.in, RM CRO <bmcdgmstc@mstcindia.in>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

Reminder:
Dear Sir

Kindly refer to our previous emails and telephonic discussion in the subject matter, You are once again requested to provide all the
previous registered buyers who participated / registered for the auctions of the Carbon Slurry and also provide the contact
information (i.e. Mobile No., Email ID) if available with MSTC.

3R Yegdle,

gelid SieT / PUNIT JAIN
30 gayehs (@) / Deputy Manager (Materials)
3e1h forw 3R 3 aXF & / For and on behalf of

AT BicessIY fofdes, afdsT / National Fertilizers Ltd, Bathinda-151003
FNEe . / Mobile No 7597288501 / 9878115459

$ A/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-24360066, FAX: 24361553, CIN:
L74899DL1974G01007417, Website: www.nationalfertilizers.com

On Thu, Nov 7, 2024 at 4:19 PM Punit Jain <punit.jain@nfl.co.in> wrote:
REMINDER

Dear Sir

Kindly refer to our previous emails and telephonic discussion in the subject matter, You are once again requested to provide all the
previous registered buyers who participated / registered for the auctions of the Carbon Slurry and also provide the contact
information (i.e. Mobile No., Email ID) if available with MSTC.

Elcalico e

gt S/ PUNIT JAIN
3U Uy (TTeAal) / Deputy Manager (Materials)
3T forw 3R 3 IR® &/ For and on behalf of

AT BiCaTs TofRes, afdst / National Fertilizers Ltd, Bathinda-151003
Hidrser . / Mobile No 7597288501 / 9878115459

§ A/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-24360066, FAX: 24361553, CIN:
L74899DL1974G0O1007417, Website: www.nationalfertilizers.com

]
On Wed, Sep 25, 2024 at 2:28 PM Punit Jain <punit.jain@nfl.co.in> wr ||'
Reminder: L"Ellj_?
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Kindly refer to our previous emails and telephonic discussion in the subject matter, You are once again requested to provide all
the previous registered buyers who participated / registered for the auctions of the Carbon Slurry and also provide the contact
information (i.e. Mobile No., Email ID) if available with MSTC.

YR T=IaTe,

Dear Sir

gelld ST / PUNIT JAIN
39 ggyes (@meft) / Deputy Manager (Materials)
3% forw 3R 356 O A / For and on behalf of

AT Bicomssr fafdes, afésT/ National Fertilizers Ltd, Bathinda-151003
FaTgel . / Mobile No 7597288501 / 9878115459

& A/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-24360066, FAX: 24361553, CIN:
L74899DL1974G01007417, Website: www.nationalfertilizers.com

On Fri, Sep 20, 2024 at 10:08 AM Punit Jain <punit.jain@nfl.co.in> wrote:
Dear Sir

You are requested to provide all the previous registered buyers who participated / registered for the auctions of the Carbon
Slurry and also provide the contact information (i.e. Mobile No., Email ID) if available with MSTC.

3Ud! gegdT,

Gt et / PUNIT JAIN
39 gayeh (@) / Deputy Manager (Materials)
3eToh forw 3R 36T ™ & / For and on behalf of

AT BicaTssRy foIfAes, afdst / National Fertilizers Ltd, Bathinda-151003
Hrase . / Mobile No 7597288501 / 9878115459

$ AI/Email: punit jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-24360066, FAX: 24361553, CIN:
L74899DL1974G0O1007417, Website: www.nationalfertilizers.com

On Tue, Sep 17, 2024 at 6:00 PM Keshav Arora <karora@mstcindia.co.in> wrote:

Dear Sir,

Kindly refer to your trailing mail. As per records, as on today 17-09-2024 at MSTC, Buyer M/s shubham sales co, Rohtak is dealing in Carbon Slurry with validity till 30-09-
2024 as per Haryana State Pollution Control Board Authorization Cum Passbook submitted by buyer at MSTC and found valid as on date.

e ¥egdig, Thanks and regards,

FHAT 3RRT
30 UgU®
TH g & O fafdaces, a€ne

Keshav Arora

Deputy Manager

¢l -

j—
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qIAY: 0172- /_ Telephone: 0172-
2584921/9830430434 v gl
R gg— 2584921/9830430434

G0l

S Hglead

30 e &1 dEmEl AR B 9 geds A € 3R dad AT araed (31) & o HiUd E1 aT PIs Foed A¢ HOUadd 91 TATHCHT fAfAcs A1 38k
e W gfRcg) 58 $Ha # urga drs M AR @ T g RE F awd & § IR Ty A 5 veanadnh Rffts o sas aeafEt & ao ufafifea @
TSI, TR, e, UHEIaoT & s o U, 30 $A & or@sd H @ faf@a aeafa & Rar 3@ deer o deaa, {awer ik /a1 genre aed ¥ §

faftrg | afe st Ie SHe I urE g0 &, A PUA 3W T & 3R Uuh A Gl FAad B
Disclaimer

The contents of this email and any attachment(s) are confidential and intended for the named recipient(s) only. It shall not attach any
Liability on the originator or MSTC Limited or its affiliates. Any views or opinions presented in this email are solely those of the author and
may not necessarily reflect the opinion of MSTC Limited or its affiliates. Any form of reproduction, dissemination, copying, disclosure,
Modification, distribution and/ or publication of this message without the prior written consent of the author of this email is strictly

Prohibited. If you have received this email in error, please delete it and notify the sender immediately

From: Punit Jain <punit.jain@nfl.co.in>

Sent: 17 September 2024 14:52

To: Keshav Arora <karora@mstcindia.co.in>

Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>; Pawan Agrawal <pagrawal@nfl.co.in>

Subject: Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016 Cat. 18.2 Schd. — 1) available with M/s MSTC.

Subject: Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016 Cat. 18.2 Schd. — |) available with M/s MSTC.
Reference: Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/11/BATHINDA/20-21/22287 Dated 12/01/2021 for disposal of Carbon Slurry.

Against above referred E-auction, H-1 bid of M/s Shubham Sales Co., Rohtak has been accepted and Acceptance letter dated 20/04/2021 and 1st DO
for 13860 MT Carbon Slurry was issued to M/s Shubham Sales Co., Rohtak. Till date Party has not completed the lifting of the auctioned material.

Further, you are requested to Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016 Cat. 18.2 Schd. — |) available with M/s
MSTC at the earliest.

3R egaTe,

Gl ST / PUNIT JAIN
39 ggues (A1) / Deputy Manager (Materials)
3 forT 3R 33T aB & / For and on behalf of

AT BicaTsoRy fIfAes, afdsT / National Fertilizers Ltd, Bathinda-151003
FHase . / Mobile No 7597288501 / 9878115459

§ AdI/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIC
L74899DL1974G0O1007417, Website: www.nationalfertilizers.cc

NEW DELHI - 110 003, Tel: 011-24360066, FAX: 24361553, CIN:
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IENGHIOT : Ig FeT MUAT va AAwidpa & | Ie S va 5@ @1 UT wisel, Muahy 3R Saa Fafad cafs a1 dwar & sy & fav € | afg smuer g8 S
T A O I A 3T 56 SIS & AR, Reror ar ufafafr F &, due B i SHe g giEad Y 3R e Rives & 39 S @ gl & | 9 & srfaRed sew
Rt & grr TRl off o1 & 38 A HT IUA ARG & AR VA P UM 3UYH FRATS S o TeREr @9 |

ATe Bieaseaw fofies 3 a5 gRAT o & o aaRd aaue @ § 6 380 S & @15 o arRE T ®, JUf 38 S YA Holoedd & 3UANT § g arelr
et o 1l 3ryar &fa & fow vavwee SFeR A€ gem |

Disclaimer : This communication is confidential & privileged. This email and any files transmitted with it are confidential and intended solely for the use of the individual or entity
to whom they are addressed. If you have received this email in error you should not disseminate, distribute or copy the email, further notify the sender immediately & delete the

email from your system. Use of this email in any manner by anyone other than the addressee is unauthorized and shall be liable to take appropriate actions against such
usage.

National Fertilizers Limited has taken reasonable precautions to ensure that no viruses are present in this email, however, it cannot accept responsibility for loss or damage
arising from the use of this email or attachment.
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Punit Jain <punit.jain@nfl.co.in>

F
|~
S

A Navratna Company

Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016
Cat. 18.2 Schd. —|) available with M/s MSTC.

Punit Jain <punit.jain@nfl.co.in> Wed, Dec 18, 2024 at 10:52 AM
To: ssharma@mestcindia.co.in, RM CRO <bmcdgmstc@mstcindia.in>
Cc: gslayal@nfl.co.in, pagrawal@nfl.co.in, pankajkumar@mestcindia.co.in

Dear Sir

With reference to trailing mail, following e-auctions were conducted earlier for sale /
disposal of Carbon Slurry through MSTC Chandigarh office on behalf of our unit:

1. Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/23/ BATHINDA/19-20/25127 dated 30.12.2019

2. Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/24/BATHINDA/19-20/32703 dated 20.02.2020
3. Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/11/ BATHINDA/20-21/22287 dated 12.01.2021

You are requested to provide all the previous registered buyers who participated /
registered for the auctions of the Carbon Slurry and also provide the contact
information (i.e. Mobile No., Email ID) if available with MSTC.

U Udle,

gl St / PUNIT JAIN
30U ggYed (F1eTdT) / Deputy Manager (Materials)
3eToh forw 3R 3T aX® & / For and on behalf of

AATA Bicassry fofdes, afdsr / National Fertilizers Ltd, Bathinda-151003
HraTsel . / Mobile No 7597288501 / 9878115459

g FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

[Quoted text hidden]
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Punit Jain <punit.jain@nfl.co.in>

F
|~
S

A Navratna Company

Provide the list of registered parties dealing in Carbon Slurry (under HWM Rules-2016
Cat. 18.2 Schd. —|) available with M/s MSTC.

Suneel Sharma <ssharma@mstcindia.co.in> Tue, Dec 24, 2024 at 11:52 AM
To: Punit Jain <punit.jain@nfl.co.in>
Cc: gslayal@nfl.co.in, pagrawal@nfl.co.in, pankajkumar@mstcindia.co.in, RM CRO <bmcdgmstc@mstcindia.in>

AT /AT

Dear Sir/Mam

Details of the buyers who participated in the auctions as requested in your trailing email 18.12.24 are given below.

Sr. no. | Buyer Regn. No. Mob. No. Email Id.

Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/23/ BATHINDA/19-20/25127 dated 30.12.2019

1 SHUBHAM SALES CO./36213 9034680772 shubhamsalesco@gmail.com

2 MIRZAPUR METAL REFINERY/133335 9910930505 mirzapur9450314661@gmail.com

Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/24/BATHINDA/19-20/32703 dated 20.02.2020

1 SHIVAM CHEMICAL/119217 9812005805 shivamchemical06@gmail.com
2 shubham sales co/140098 9813122762 shubhamsalescom@gmail.com
3 MIRZAPUR METAL REFINERY/133335 9910930505 mirzapur9450314661@gmail.com

Auction No. MSTC/CDG/NATIONAL FERTILIZERS LIMITED/11/ BATHINDA/20-21/22287 dated 12.01.2021

1 shubham sales co/140098 9813122762 shubhamsalescom@gmail.com

2 MIRZAPUR METAL REFINERY/133335 9910930505 mirzapur9450314661@gmail.com

The above details may also be checked with data available in Seller’'s MSTC login or the manual record maintained by NFL, if
any.
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ATy Y=gdric/ Thanks & regards, 877
ﬁ?ﬂﬂ PAR QAT/ Suneel Kumar Sharma,
eI UdYdh/ Assitant Manager,
AT fafdes Tere & PRI/ MSTC Ltd. Chandigarh Regional Office
A 7/:_ _g—
TSTTG &
ST d
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01 B% e Punit Jain <punit.jain@nfl.co.in>

A Navratna Company

Carbon Slurry Disposal
Punit Jain <punit.jain@nfl.co.in> Thu, Nov 7, 2024 at 4:17 PM

To: Shivam Chemicals <shivamchemicals500@gmail.com>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

REMINDER:
Dear Sir

Kindly refer our trailing mail, you are once again requested to provide the following on
priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

3T Ydle,

geld St / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
3o forw iR 3T aXE & / For and on behalf of

AW Bicassry fofdes, afdsr / National Fertilizers Ltd, Bathinda-151003
FHIaTS ol <. / Mobile No 7597288501 / 9878115459

§ A/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

[Quoted text hidden]
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01 B% e Punit Jain <punit.jain@nfl.co.in>
[ NFL|

A Navratna Company

Carbon Slurry Disposal
Punit Jain <punit.jain@nfl.co.in> Tue, Dec 17, 2024 at 12:05 PM

To: Shivam Chemicals <shivamchemicals500@gmail.com>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

Reminder:
Dear Sir

Kindly refer our trailing mail and as per our telephonic conversations held, you are once
again requested to provide the following on priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

3Tl Y=IdTe,

gt Sie / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
3eTch forw 3R 3T aX® & / For and on behalf of

AATST Bicasoy forfdies, afdsr / National Fertilizers Ltd, Bathinda-151003
Hiamger 1. / Mobile No 7597288501 / 9878115459

& FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

[Quoted text hidden]
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N7
1 U3 3| Punit Jain <punit.jain@nfl.co.in>
[N FL|

A Navratna Company

Carbon Slurry Disposal

Shivam Chemicals <shivamchemicals500@gmail.com> Thu, Jan 2, 2025 at 3:02 PM
To: Punit Jain <punit.jain@nfl.co.in>

Respected Sir,

As per our telephonic conversation and the information provided by you in the mail, I would like to confirm
you that currently I am working in the field of Carbon Slurry disposal. I would also like to bring to your
notice that my current authorisation certificate is under renewal. I could also get a new certificate if you
provide us with an opportunity for carbon slurry disposal for your future endeavours.

We guarantee you the best carbon slurry disposal services. Kindly provide us with the information about your
future carbon slurry disposal requirements.

On Tue, 17 Dec 2024 at 12:05PM, Punit Jain <punit.jain@nfl.co.in> wrote:
Reminder:

Dear Sir

Kindly refer our trailing mail and as per our telephonic conversations held, you are once
again requested to provide the following on priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

U Y=IdTc,

gl St / PUNIT JAIN
30U UgYd (17T / Deputy Manager (Materials)
3o forw iR 3T aX® & / For and on behalf of

AATA wicassry fofdes, afdsr/ National Fertilizers Ltd, Bathinda-151003
Hrarsol . / Mobile No 7597288501 / 9878115459

§ AI/Email: punit.jain@nfl.co.in

/)
REGD. OFFICE : SCOPE COMPLEX, CORE-II L.f"l L AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL19 --,h'”-rﬁ? " bsite: www.nationalfertilizers.com
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On Thu, Nov 7, 2024 at 4:17 PM Punit Jain <punit.jain@nfl.co.in> wrote:
REMINDER:

Dear Sir

Kindly refer our trailing mail, you are once again requested to provide the following on
priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

3TUehl Y=IdTe,

QT Sief / PUNIT JAIN
3U YgYSH (1Y) / Deputy Manager (Materials)
3eTch TolT 3R 3eTeh! d% & / For and on behalf of

AT iy farfdies, afdsr / National Fertilizers Ltd, Bathinda-151003
Hremse 1. / Mobile No 7597288501 / 9878115459

$ ASA/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel:
011-24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

On Wed, Sep 25, 2024 at 5:17 PM Punit Jain <punit.jain@nfl.co.in> wrote:
Sir

With respect to trailing mail and as per telephonic discussion, you are once again
requested to provide the following on priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

3Tl Y=Idle,

)
\&
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QAT St / PUNIT JAIN 882 34

3U Y (TTTAT) / Deputy Manager (Materials)
Ik ToIT 3R 3D d¥% & / For and on behalf of

AT Bicassry farfies, afdsT / National Fertilizers Ltd, Bathinda-151003
HAramsel 1. / Mobile No 7597288501 / 9878115459

$ A/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-Ill, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel:
011-24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

On Mon, Sep 23, 2024 at 2:39 PM Punit Jain <punit.jain@nfl.co.in> wrote:
Sir,

Thanks for your prompt response.
In this regard, you are requested to provide the following:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your
firm.

3TUT YIdle,

gl St / PUNIT JAIN
30U UgYedh (T1eTaNT) / Deputy Manager (Materials)
3eToh forw 3R 3T a% & / For and on behalf of

AW Bicasery fofdes, afdsr/ National Fertilizers Ltd, Bathinda-151003
HraTsel . / Mobile No 7597288501 / 9878115459

g FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003,
Tel: 011-24360066, FAX: 24361553, CIN: L74899DL1974G0O1007417, Website: www.nationalfertilizers.com

On Fri, Sep 20, 2024 at 8:56 AM Shivam Chemicals <shivamchemicals500@gmail.com> wrote:
Respected Sir,
As per our telephonic conversation and the information provided by you in the mail, | would like to confirm you that
currently | am working in the field of Carbon Slurry disposal. | would also like to bring to your notice that my current

authorisation certificate is under renew~" ' -~ = ~'-- ~~* a new certificate if you provide us with an opportunity for
carbon slurry disposal for your future e frf.'
I
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We guarantee you the best carbon slurry dispoa 8&%. Kindly provide us with the information about your35
future carbon slurry disposal requirements.

On Thu, 19 Sep 2024 at 10:16 AM, Punit Jain <punit.jain@nfl.co.in> wrote:
Reminder:

Dear Sir

Kindly refer to our trailing mail and telephonic conversation held today. You are
requested to confirm that currently you are working in the field of Carbon Slurry
disposal. In case you are working in this field, kindly submit your valid
authorization Certificate from Concern State Pollution Control Board enabling us
to contact / send you our future enquiries.

3MTUeh Y=IdTe,

Qe St / PUNIT JAIN
30U UgYd (A1) / Deputy Manager (Materials)
3o forw 3R 3T aXE A / For and on behalf of

AAT wicassry foafdes, afdsr/ National Fertilizers Ltd, Bathinda-151003
TSl . / Mobile No 7597288501 / 9878115459

§ AI/Email: punit.jain@nfl.co.in
REGD. OFFICE : SCOPE COMPLEX, CORE-II, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110

003, Tel: 011-24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.
nationalfertilizers.com

On Sat, Sep 14, 2024 at 3:10 PM Punit Jain <punit.jain@nfl.co.in> wrote:
Dear Sir

Earlier, you participated in our auctions for disposal of Carbon Slurry under
HWM Rules-2016 - CAT. 18.2 SCHD-I.

In this regard, you are requested to confirm that currently you are working in
the field of Carbon Slurry disposal. In case you are working in this field, kindly
submit your valid authorization Certificate from Concern State Pollution Control
Board enabling us to contact / send you our future enquiries.

U YeIdTe,

)
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TRUE COPY


mailto:punit.jain@nfl.co.in
mailto:punit.jain@nfl.co.in
mailto:punit.jain@nfl.co.in
https://www.google.com/maps/search/7++INSTITUTIONAL+AREA?entry=gmail&source=g
https://www.google.com/maps/search/INSTITUTIONAL+AREA,+LODHI+ROAD,+NEW%0D%0ADELHI+-+110+003?entry=gmail&source=g
https://www.google.com/maps/search/INSTITUTIONAL+AREA,+LODHI+ROAD,+NEW%0D%0ADELHI+-+110+003?entry=gmail&source=g
http://www.nationalfertilizers.com/
http://www.nationalfertilizers.com/
mailto:punit.jain@nfl.co.in

3884 36

QT Sief / PUNIT JAIN
3U YgYSH (1T) / Deputy Manager (Materials)
3eTch TolT 3R 3eTch! d% & / For and on behalf of

AAAT Hwicasory frfdies, afdsr / National Fertilizers Ltd, Bathinda-151003
HAremser 1. / Mobile No 7597288501 / 9878115459

$ AA/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110
003, Tel: 011-24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.
nationalfertilizers.com
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Disclaimer : This communication is confidential & privileged. This email and any files transmitted with it are
confidential and intended solely for the use of the individual or entity to whom they are addressed. If you have
received this email in error you should not disseminate, distribute or copy the email, further notify the sender
immediately & delete the email from your system. Use of this email in any manner by anyone other than the
addressee is unauthorized and shall be liable to take appropriate actions against such usage.

National Fertilizers Limited has taken reasonable precautions to ensure that no viruses are present in this email,
however, it cannot accept responsibility for loss or damage arising from the use of this email or attachment.
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Disclaimer : This communication is confidential & privileged. This email and any files transmitted with it are confidential and
intended solely for the use of the individual or entity to whom they are addressed. If you have received this email in error
you should not disseminate, distribute or copy the email, further notify the sender immediately & delete the email from your
system. Use of this email in any manner by anyone other than the addressee is unauthorized and shall be liable to take
appropriate actions against such usage.

National Fertilizers Limited has taken reasonable precautions to ensure that no viruses are present in this email, however, it
cannot accept responsibility for loss or damage arising from the use of this email or attachment.
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01 B% e Punit Jain <punit.jain@nfl.co.in>
[ NFL|

A Navratna Company

N

Carbon Slurry Disposal
Punit Jain <punit.jain@nfl.co.in> Fri, Jan 3, 2025 at 11:57 AM

To: Shivam Chemicals <shivamchemicals500@gmail.com>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

Dear Sir

Kindly refer our trailing mail and as per our telephonic conversations held, you are once
again requested to provide the following on priority:

1. Latest Copy of Sale Order of Carbon Slurry executed by you.
2. Date of expiry of the Hazardous Waste Authorization for Carbon Slurry of your firm.

3T UdTe,

gl St / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
3eToh forw 3R 36T aX% & / For and on behalf of

AAAST Bicasord forfdies, afdst / National Fertilizers Ltd, Bathinda-151003
Hiamger . / Mobile No 7597288501 / 9878115459

§ AI/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com

[Quoted text hidden]
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el U6 U3 Punit Jain <punit.jain@nfl.co.in>
[ NFL

A Navratna Company

N

Carbon Slurry Disposal

Punit Jain <punit.jain@nfl.co.in> Tue, Jan 14, 2025 at 9:09 AM
To: Shivam Chemicals <shivamchemicals500@gmail.com>
Cc: Gurpreet Singh Layal <gslayal@nfl.co.in>, Pawan Agrawal <pagrawal@nfl.co.in>

Dear Sir
Kindly refer to our earlier communications on the subject matter.

It is mentioned that till date you have not submitted the valid Hazardous waste
Authorization nor any sale order executed by you for disposal of Carbon slurry.

Further, approx. 4 months have been passed since your response that your Hazardous
waste licence is under renewal. But till date you have not submitted the copy of Hazardous
waste Certificate.

It is mentioned that your firm is only considered for our future disposal activity of Carbon
Slurry only if you have valid Hazardous waste certificate and other necessary documents.
Therefore, if you are interested in future disposal activity of Carbon Slurry, you are once
again requested to get the Hazardous waste Licence and submit the same on priority
basis.

3UR TIdTE,

QT Sie / PUNIT JAIN
30U UgYd (T / Deputy Manager (Materials)
3eTch forw 3R 37T aX% & / For and on behalf of

AATST Bicasoy forfdies, afdsr / National Fertilizers Ltd, Bathinda-151003
Hiager 1. / Mobile No 7597288501 / 9878115459

& FAS/Email: punit.jain@nfl.co.in

REGD. OFFICE : SCOPE COMPLEX, CORE-IIl, 7 INSTITUTIONAL AREA, LODHI ROAD, NEW DELHI - 110 003, Tel: 011-
24360066, FAX: 24361553, CIN: L74899DL1974G01007417, Website: www.nationalfertilizers.com
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